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SHRI ASOKA MElITA: As I have 

pointed out this experience varieS from 
State to State. In Madns for instance, a 
new party has formed the Goveroment, 
there has been a change of loveroment. 
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WRITTEN ANSWERS TO QUESTIONS 
GRANT OP DBARNESS ALLoWANCE TO CEN-

'l1lAL GoVERNMENT PENSIONEIIS 

*94. SHRI M. L. SONDHI: Will the 
Minister of FINANCE be pleased to state : 

(a) whether it is a fact that a deputation 
of the Bharat Pension Samaj waited on the 
Prime Minister on the 29th Ausust, 1966 
with a memorandum, signed by over twenty 
thousand retired Goveroment Servants, ask-
ing for the grant of Dearness Allowance at 
par with the Central Government rate; 

(b) if so, the action taken by Govern-
ment on that memorandum; 

(c) wheth,er Qovernmo;nt propose to 
grant increase iri the pension of the retired 

Government servants, kecpinl; In view the 
soaring prices of all commodities; and 

(d) if not, why? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. C. 
PANT): (a) Yes, Sir. The deputation 
prcscnted a larle bundle of memoranda to 
the Prime Minister on that date. 

(b) The demand for dearness allowance 
for the pensioners has been considered care-
fully but it has not been found possible to 
accede to it. 

(c) and (d). At present Government 
have no proposal undec consideration for 
increasing the quantum of relief to pen-
sioners. The resources position makes it 
difficnlt to accept additional commitment of 
this nature. 

SMUGGLED CiuNEsE GOODS 

*97. SHRI K. P. SINGH DEO : 
SHIU O. P. TYAGI: 
SHRI M. L. SONDHI : 
SHRI CHENGALRA Y A NAIDU: 
SHRI MARANDI: 
SHRI R. S. VIDY ARTHI : 

Will the Minister of FINANCE be 
pleased to state : 

(a) whether it is a fact that a varie:y 
of consumer goods of China-make are 
being smusgled into the Indian market-
through Nepal and Pakistau border; 

(b) if so, the steps taken by Govern-
ment in this regard; and 

(c) the results achie\OCd? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. C. 
PANT) : (a) There is some smuggling of 
Chinese goods such as fountain pens, 
cigarette lighters and needles from Nepal 
and Pakistan. But it cannot be said that 
there is any large-scale smUggling of such 
&oods from these two countries. 

(b) and (e). The Customs officers main-
tain strict vigilance at vulnerable places of 
smuggling and collect intelIigence from 
various sources to prevent smuggling of 
goods into this country as also to detect 
the existence of smuggled goods. During 
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the period from January, 1966 to JUDe, 
1967 Chinese SOOds worth about &s. 1.6 
lakhs were seized in the areas adjoiniq 
Pakistan and Nepal. 

SocIAL CoNTllOL OP BAND 

*98. SHRl lNDRAJIT GUPTA: 
SHRl K. M. ABRAHAM : 
SHRl VISWANATHA MENON: 
SHRl A. K. GOPALAN : 
SHRI P. P. ESTHOSE: 
SHRl K. HALDAR: 
SHRl JYOTlRMOY BASU: 
SHRl E. K. NAYANAR: 
SHRl P. GOPALAN: 
SHRl NAMBIAR: 
SHRI C. K. CHAKRAPANI: 
SHRI RAM KISHAN GUPTA: 
SHRI SARJOO PANDEY: 
SHRl KANWAR tAL GUPTA: 
SHRl HEM RAJ: 
SHRl P. N. SOLANKI: 
SHRl RANE: 
SHRI D. N. DED: 
SHRI RANDHIR SINGH: 
SHRI BEDABRATA BARUA: 
SHRI S. M. BANERJEE: 
SHRI RAMAVATAR SHASTRI: 
SHRl R. S. VIDY ARTHI : 
SHRl PRAKASH VIR SHASTRI: 
SHRI RAMJI RAM: 
SHRI S. KUNDU : 
SHRI BASWANT: 
SHRI SHIV KUMAR SHASTRI: 

Will the Minister of FINANCE be 
pleased to state : 

(a) whether the Special OfIh:er depute4. 
to study the question of social control of 
banks has submitted his report; 

(b) if so, the main recommendatiOllS 
contained in the report; and 

(c) the decision taken by Gove!1lD1lellt 
thereon ? 

The DEPUIY PRIME MlNlsmIl 
AND MINISTER OF FINANCE (SHIll 
MORARJI DESAI): (a) Yes, Sir. 

(b) The main recommendations are 
that a National Credit Council should be 
set up for the better alignment of credit 
policies with developmcutal needs and 
thaI supervision 0""," banks should be 
further tightened in certain respects. 

(c) Concrete proposals in this regard 
will be placed soon before Parliameat. 

·99. SHRl A. SREEDHARAN: 
SHR1 KAMESHWAR SINGH: 
SHRl C. K. BHATTACHARYYA: 
SHRI CHARANJIT RAJ: 
SHRI A. G. SONAR: 

Will the Minister of F1NANCE be 
pleased to state: 

(a) whether Government are taking to 
deficit financing on a moderate scale; and 

(b) if so, the extent to which the deficit 
financing is likely to be resorted 10 during 
the current year? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) and (b). There 
has been no deficit financing by the Cen-
tral Government during the first 7 months 
of the current financial year. It is ra:her 
premature howeYer to indicate whl!'lher 
there would be any deficit financing during 
the rest of the year as much would depend 
on the revenue collections and the exter-
nal aid receipt. in this period. 
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